Name of the Corporate Debtor:M/s AJS Agro Trade Private Limited; Date of Commencement of CIRP: 16.01.2026; List of Creditors as on: 30.06.2026

Annexure-4

Unsecured Financial Creditors (other than financial creditors belonging to a class of creditors)

. |Name of Nature of Details of Claim Details of Claim admitted |(Wheth (%0 Amount of Amount of |Details of Details of Amou |Detail |Amou |Reaso |[Remarks, if any
vo |Creditor Claim Date of Amount Date of Amount of er Voting |Claim Contingent (Security [gunarantee,if ntof |sof |ntof |nfor
Receipt |Claimed admissionup |claim admitted |related|Share |under Claim (Rs.) (Interest |any, held in |any any claim |Claim
dation (Rs.) party? [in CoC |Verificatio relation to muina [mutua | Inadmi | not
The claim has been
provisionally admitted, as the
) _ Unsecured _relevant_dcrcmnents and
Volga Credit & | oo ncial | 02.032026| 13.0820055 | 05032026 | 130820055 | No | 6438 : : : : - |- .| - | nformation couldaot be
Leasing Limited Creditor reconciled due to non-
availability of data from the
Suspended Board of
Directors.
The claim has been
provisionally admitted, as the
M/s Elegance | Unsecured f’elevant.docmnents and
Capital Services | Financial | 16.05.2026| 72430770 | 22.062026 | 72385753 | No | 35.62 - : - - |- - | nformation could not be
Private Limited Creditor reconciled due to non-
availability of data from the
Suspended Board of
Directors.
20,32.50.825 20,32.05.808 100.00 0 - - - - -




